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T feeett, 16 avrea, 2021

T, 3338(3N).—Fral T AL, TET THN ATAHIT 1956 (1956 FT 48) (e =a# o
THT ITH ATTHAH gl AT &) il 1T 3F %l IT-LTT (1) FIT T& TRAT T TN FLd g, TG THTETH
BT ST o TETq 3 oTa 157 & F=g ot § Newly Proposed & .51, 38.3 & f&.#1. 65.478 ( &
FATL TOIedAT HaT HaT 9o ) T & J-FUE & (FHT (AT H0T/U5T 9Mee igd 2-TAH/4-SF T a1 A1),
A, T ST TATAT % A TS 6 (0 ag 7 ervfera g e dfera aoia = st 7 foam
AT g, UHT ST T ST A & SO AT il S0 HAT 2 |

Fre AT =A<, ST 3<% 9 ° Baas g, I sAfaf=aw &t gy 37 6t IT-am7 (1) F eI qarh

TATSI o TorT UHT IH o ITANT 92 TSI | TH ATSEEAAT & TR f A 8 ShHE & & Fia< v
ATITRT Tohe T AT |

UHT YdF I qeH AT, qiq SDM &7 forfed &9 # T&qa &f S[Tudft e 398 39+
AT SATErTad FoFT STUST i qeam WTfereT<y, sratehal &l SARTd =9 7 7 TRt e aoeE g =

4581 GI1/2021 )
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ST T AT <9 3 UHT SMqidi il a1 & TETq a7 UHT S 9 F: & T47q, IS e 2l o
TETH TS AALTH HHA, AT G AT AT SATIIAT 1 AT T FHAT IT SAATATT HL G |

I At T AT 3T T IT-ATRT (2) F A weAw qrtery g AT #wre oft swaer
sfam g |

TH ATAAT & AT AT ATSAT T 6 L@ T AT HC TAT IMAFMET F 36 wATAT §
ITASH ¢ AT 3T Tgdag AR greT ALreror T ST ahar ¢ |

ST
ST 57 % T Torel § Newly Proposed & .61, 38.3 & fh.#1. 65.478 ( ¥ TAIX fiedT HaT #89
ST ) o TorT 7SI ol ST ATeA T ST T AT H3aT Higd o H1 gterg faaw

TS & A [T vt =7 97 T
wF (@ der afar |afd S T &R | IR AT
gear THTT THiQ (ST rS) || AR
(FFRA)
AT T ATH: H{ST
T T AT FRAT
1 331 TR || 1.6878000(FF=17)|| 1.6878000
2 94/3 st FT 0.4568000(zF=7) ||0.4568000
3 94/4 st F 0.0970000(ZFr7) |0.0970000
4 95/1 BEll F 0.0232000(3F7) |0.0232000
T T AT ST /IS
1 110/1 BEll F 0.0004000(ZF=r7) |0.0004000
2 157/1 GRCIRUNNEELRS 0.5943000(3%7)||0.5943000
3 157/2 AT || 9edY 0.9362000(3%7)||0.9362000
4 158 AT || 9edY 0.5616000(z%7)||0.5616000
5 159 TR || 0.3125000(3F7)||0.3125000
6 166/P1,166/P2 fasft |lFw 0.9462000(FF7) ||0.9462000
7 167/1 st O 0.1525000(3F=7) ||0.1525000
8 167/2 fasft |Ff 0.1470000(FF7) ||0.1470000
9 168/1 st |Ff 0.8089000(FF417) [|0.8089000
10 168/2 st FT 0.2820000(z%7)||0.2820000
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11 169/1 st FT 0.2622000(3F=7) ||0.2622000
12 170 Paiki 1, 170 Paiki 2, 170 [|fstt | 0.8290000(zF=) [ 0.8290000
P1/P1,170 P1/P2
13 171 st FT 0.4379000(z%7)||0.4379000
14 172 fasft |Ff 0.9996000(zF) [ 0.9996000
15 175 st ||Ff 0.7853000(FF=7) [|0.7853000
16 183 BEll FT 0.0030000(zF=7)||0.0030000
17 233 BEll FT 0.0062000(zF=7) |0.0062000
18 261 AT (A= 1.1234000(FF7)|[1.1234000
F(11.4530 11.4530
[®T. /. NHAI/Four Lane/GDM/_____ /2017/3A]
TTSTT e, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th August, 2021

S.0. 3338(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after
being satisfied that for the public purpose, the land, the brief description of which is given in the Schedule
below, is required for building (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of Newly Proposed in the stretch of land from Km. 38.3 to Km. 65.478 (First
Floor Zilla Seva Sadan Bhuj) in the district of KACHCHH in the state of GUJARAT, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of
this notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-
section(1) of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDM in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after
making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act
shall be final.

The land plans and other details of the land to be acquired under their notification are available and
can be inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE
Brief Description of the land to be acquired with or without structures falling Newly Proposed in the stretch
of land from Km. 38.3 to Km. 65.478 (First Floor Zilla Seva Sadan Bhuj) in the district of KACHCHH in

the state of GUJARAT.
State: GUJARAT District: KACHCHH
SI.No.||Survey / Plot Number Type of Nature Of Area||Area
Land Land (in Local Unit)f|(in
Hectare)

Taluk: Bhuj
Village: Kukma
1 331 Government |[Padtar 1.6878000(Hectare)|| 1.6878000
2 94/3 Private Agriculture 0.4568000(Hectare)|| 0.4568000
3 94/4 Private Agriculture 0.0970000(Hectare)|| 0.0970000
4 95/1 Private Agriculture 0.0232000(Hectare) || 0.0232000
Village: Reldi Moti

110/1 Private Agriculture 0.0004000(Hectare)|| 0.0004000
2 157/1 Government |(Padtar 0.5943000(Hectare)|| 0.5943000
3 157/2 Government |(Padtar 0.9362000(Hectare)|| 0.9362000
4 158 Government |[|Padat 0.5616000(Hectare)|| 0.5616000
5 159 Government [|Agriculture 0.3125000(Hectare)|[ 0.3125000
6 166/P1,166/P2 Private Agriculture 0.9462000(Hectare) || 0.9462000
7 167/1 Private Agriculture 0.1525000(Hectare) || 0.1525000
8 167/2 Private Agriculture 0.1470000(Hectare)|[ 0.1470000
9 168/1 Private Agriculture 0.8089000(Hectare)|[ 0.8089000
10 168/2 Private Agriculture 0.2820000(Hectare) || 0.2820000
11 169/1 Private Agriculture 0.2622000(Hectare)|| 0.2622000
12 170 Paiki 1, 170 Paiki 2,170 P1/P1,170 ||Private Agriculture 0.8290000(Hectare)|| 0.8290000

P1/P2
13 171 Private Agriculture 0.4379000(Hectare)|[ 0.4379000
14 172 Private Agriculture 0.9996000(Hectare)|[ 0.9996000
15 175 Private Agriculture 0.7853000(Hectare)|| 0.7853000
16 183 Private Agriculture 0.0030000(Hectare)|| 0.0030000
17 233 Private Agriculture 0.0062000(Hectare)|| 0.0062000
18 261 Government |[Road 1.1234000(Hectare)|| 1.1234000

Total|[11.4530 11.4530
[F. No. NHAI/Four Lane/GDM/__ /2017/3A]

RAJESH GUPTA, Director
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